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High Court of Judicature at Allahabad,
Lucknow Bench, Lucknow.

NOTICE

Sealed  tenders  are  invited  for  Annual  Maintenance 
contract of 111 Window Air Conditioners of 1.5 Ton, 237 Spit 
Air Conditioners of 2 Ton and 5 x 7.5 T.R. + 1 x 5 T.R. Unit Air 
Conditioners  with  Voltage  Stabilizers  of  the  High  Court, 
Lucknow Bench,  Lucknow for  the period of  June 1,  2012 to 
May 31, 2013. 

Tender  form can be obtained from the cash section of 
the  court  on  all  working  days  between  11  AM to  2  PM on 
payment of Rs.100/-.

Sealed  tender  shall  be  received  in  the  office  of  the 
Nazarat  Section  on  all  working  days  upto  2.00  P.M.  till 
07.04.2012  and  shall  be  opened  in  the  chamber  of  the 
Committee constituted by the undersigned  on 07.04.2011 at 
03.30  P.M.  in  presence  of  the  dealers  who  wish  to  remain 
present. 

The  Registrar,  High  Court,  Lucknow  Bench,  Lucknow 
reserves  a  right  to  accept  or  reject  any  tender  without 
assigning any reason.

                           Registrar
High Court, Lucknow Bench,

      Lucknow.


							  	                         Registrar

